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for International Settlements (BIS) has formulated best practices in the form of
Core Principles for Systemically Important Payment Systems (SIPS). The
CPSS has also specified the responsibilities of the central banks with regard
to the payment systems in their respective countries.

India has, by March 2004, made all the systemically important payment
systems (SIPS) compliant with the Core Principles, except the Inter-bank
Clearings at places other than Mumbai and the High Value Clearing Systems.
There is a need to complete this process in the near future.

Keeping the above in view, it is proposed to initiate the following steps
towards risk mitigation in payment systems during 2005-08:

Action Points:
To address Systemic Risks:

1. Interbank transactions at all places to be migrated to RTGS System
2. High Value Clearing Systems to be made secured netting systems by

introduction of guarantee funds
 
To address Liquidity Risks:

1. Implementation of National Settlement System for posting the net
position of the clearing participants in all clearing houses in the country.

 

To address Operational and Legal Risks:
1. For enhanced security of messages, PKI based digital signatures to be

introduced.
2. Credit transfers to be encouraged and in electronic mode
3. Provide for high availability of all systems

5. Efficiency Enhancements

Cheques continue to be the dominant retail payment instruments. To enhance
efficiency in this system, India has embarked on Cheque Truncation to
quicken the realization of proceeds of cheques. During the currency of the
new vision document, cheque truncation will be operationalised in the four
metros and some of the other major cities like Bangalore and Hyderabad
where high bandwidth is available. In due course, a National Cheque-
Truncation System (National CTS) may emerge – possibly under the new
national entity for retail payment systems- that may route all intercity cheques
facilitating thereby, customer credits on a T+1 or even T+0 basis.

India has introduced MICR processing in 40 places and another 14 are in the
offing. With this about 70% of the country’s volume of cheques will stand
MICRised. In order to bring in uniform standard for cheques and to facilitate
cheque truncation nation-wide, the remaining small number of non-MICR
cheques can be completely replaced with MICR cheques by March 2007.

Rationalisation of the Clearing Houses is another key activity that should be a
priority. This is in tune with the new institutional structure suggested earlier.
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Consolidation, merger and amalgamation of the Clearing Houses and
establishment of new Clearing Houses in the geographies where they are
required under the overall single entity shall be the desired objective. Another
significant area of enhanced efficiency and customer service is the increase in
the geographical jurisdictions of the Clearing Houses so that more and more
number of bank branches and customer are catered to.

Integration of SFMS – the message transfer facilities within the country- with
that of Society for Worldwide Interbank Financial Telecommunication (SWIFT)
for straight-through processing (STP) by inter-connectivity between SWIFT
and INFINET to facilitate seamless integration with the banking applications
will receive a high priority in this phase.

The regulatory structure shall encourage the use of alternative and innovative
modes of payment tools including the smart cards and other cards with
integrated memory capabilities - all to be based on uniform standards and
inter-operability.

Requisite environment and infrastructure for end-to-end straight through
processing from the customers’ to banks end should be created. Initiatives
such as allowing customers to upload / download their transactions files shall
be pursued forward by enabling PKI security features on them.
Standardisation of account numbers, standard message format framework for
the banking applications are some of the other initiatives to ensure that STP
becomes an industry practice.

Ensuring availability of payment systems through appropriate business
continuity plans (BCP) would receive priority. For MICR Clearing at the four
metropolitan centres, back up MICR centres have already been setup. At
Mumbai, there are now three cheque processing centres in different parts of
the city which act as backup to one another. For other MICR centres, nearby
MICR centre form part of backup arrangement. As regards the large value
national payment systems like RTGS and G-Sec Clearing, on-city back-up
has been created. Thrust during the next three years would be to build data
centres - both on-city and off-city which would be the processing hubs for all
large value payment systems. On-city data centre arrangement would consist
of the primary processing site and a hot standby backup. The off-city data
centre in a non seismic zone would serve as remote backup.

Keeping the above in view, it is proposed to initiate the following steps
towards efficiency enhancements in payment systems during 2005-08:

Action Points:
1. Implementation of Image Based Cheque Truncation Clearing at major

centres ( New Delhi, Mumbai, Chennai, Kolkata, Bangalore and
Hyderabad) which would in due course lead to National Cheque
Truncation System ( National CTS)

2. Rationalisation of Clearing Operations by setting up new Clearing
Houses, expansion of geographical jurisdiction of the Clearing Houses,
merger and amalgamation Clearing Houses, etc.
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3. MICRisation of every cheque – every cheque issued to follow MICR
standards 

4. All Payment and Settlement Services to be available on a national
level-  National ECS, National EFT and National CTS

5. Encouragement, facilitation and removal of impediments for the
introduction of innovative products for banks, customers and
Government- e.g. e-purse, integration of SWIFT and SFMS, straight
through processing capabilities from the customer end itself

6. Enhancing the efficiency of Systemically Important Payment systems
i.e by increased usage of RTGS system

7. Creating off-city back-up arrangements for large value national
payment systems like RTGS system and G-Sec Clearing and
revamping the present arrangement of on-site backup by way of two
data centres (primary and hot standby).

6. Rural Sector Facilitation

Recognising the importance of ensuring that the benefits of improvements in
payment and settlement systems should be fully available for the rural
population of the country, initiatives are also planned for products and
services for this vital segment of the economy. While the general thrust of all
the action points would encompass the requirements of the rural populace,
special focus would also be given in the form of specialised, tailor made
offerings.

The efforts in this regard will take into account the characteristics of the rural
sector of the Indian economy such as wide geographical coverage,
infrastructural disparities and deficiencies. The differing expectations of the
rural folk of the country will also form part of the foundation on which the
initiatives would be built.

Keeping the above in view, it is proposed to initiate the following steps
towards customer facilitation and protection during 2005-08:

Action Points:

1. Improve the availability and coverage of the new delivery channels.
This will be in the form of extension of facilities such as the Automated
Teller Machines for cash payments.

2. Facilitate large scale deployment and use of multi application smart
cards which would also be used for storage and transfer of small value
payments in electronic mode. This would be achieved by means of
introduction of easy to use, small and cost effective hand held devices
for transfer of value between cards in a secure manner.

3. Increase the reach of electronic modes of funds transfer at rural areas
by providing variations of such modes, but with a rural bias. The
proposed NEFT system would be modified such that the non-
networked branches in rural areas can access the NEFT branches of
banks for transfer of funds




